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J882 : Cen. Act XXI}  Tamil Nadu Forest  14)
(Validation)

ACT No. XXI OF 18821,

{Tur *(Tamin Napu) EoresT (VALIDATION) AcT,
1882.]

[2nd November 1882.]

An Act to remove doubts regarding the 2(Tamil
- Nadu) Forest Act, 1882.

WaEnEas doubts have arisen whether the *(Tamil
Nadu) Forest Aet, 1882, is consistent with certain
3 Central Acts], and it is expedient to remove those
doubts; It is hereby enacted as follows:—

1. No “[Central Aot passed before the commence- Contral Ac s
. ment of the Constitution] shall affect, or shall be J9%° ‘E(Ef; il
] deemed to have at any time contained anything which N\ ) Fores:

wramit Would affect the 2(Tamil Nadu) Forest Act, 1882, At

adu]
t Y 1 8hort title *“The Madras Forest (Validation) Act 1882" waa
Pf 1882. given by the Repealing and Amending Act, 1901 Central Aot XI

of 1801},

For Statement of Objects and Reasons, ses Ghizatte of Indio,
1882, Pbt. V,p. 847; for Proovedings in Council, ees bid, 1882,
Supplement, pp. 1463, 1493 and 1701. :

This Aot was extended to the merged Biate o | Padukkottai
by section 3 of, and the First Schedule to, the Tamil Nada Merged
3 States (Laws) Act, 1948 (Tamil Nada Act XXXV of 1048).

This Aot was extended to the Kanyakumari district end the
#hencottah taluk of the Tirunelveli district by seotion & of the
, Tamil Nadu Forest {Amendment) Act, 1965 (Tamil Nadua Ael 40
f of 1965), which came into foree on tho lst June 1966, repealing

the corresponding law in that territory.

2 These words were substituted for the word *Madras” by
the Tamil Nadu Adsptation of Law - Order, 1060, as amended by
3 the Tamil Nadu Adaptation of Law: (Second Amendment) Order,
- 1969, which came into force on the l4th January 1969,

8 The words “Central Legislature™ were substituted for the
words “Governor-General in Council” by the Adaptation Qrder of
1937 and the worde “Central Acts™ were substitufed for “Aein
of the Central Legislature” by the Adaptation Order. of 1050. -

4 The words ‘{Uontral Legislatore” were substituted for the
words ¢'Governor-General in Couneil” by the Adaptation Order
of 1937 and the worda *‘Central Aot passed before COMMendo-
ment of the Clonstitution’ were substituted for “enactment of the

Central Logislature" by the Adapiation Order of 1930,
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